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should he not consider on his own and 
establish these electronic industries in Uttar 
Pradesh which is a most suitable place for 
such enterprises ? 

SHRI K. R. NARAYANAN : Sir, this does 
not mean that the Government, will not 
consider in future the establishment of 
electionic industries in U.P. What I said was 
that as at present, we have no proposal pending 
from the State Government but there are 
several proposals from the private sector in 
U.P. which are pending with the Government 
and which are under the consideration of the 
Government of India. There are about 16 such 
proposals which are under consideration. I 
agree with the hon. Member that there are con-
siderable prospects for development and' 
export of computers, T.V. sets etc. from India. 
Already some software we are exporting and 
some computers are also being exported. In 
fact, we have made some contract with 
Hongkong and we are going, probably, to 
make some contracts with the People's 
Republic of China for the export of  
microprocessors of eight-bit computer 
systems. But, as I said, U.P. has already some 
of the very important, big, electronic 
industries. In fact, it takes the second place in 
India only next to Maharashtra. In Maharashtra 
which occupies the first place, electronic 
development has taken place primarily through 
private enterprise in the  private  sector. 

DR. (SHRIMATI) SAROJINI MAHISHI: 
Madam, Keltron developed in Kerala due to 
dynamic personality behind it and the spare 
part manufacturing was started in the different 
districts of Kerala. Therefore, Keltron came 
up in a very prosperous condition. But other 
concerns in U.P., Uptran and others, could not 
do it because they are only assembling con-
cerns and the marketing and the after-care 
responsibility rests with the people assem-
bling. Therefore, I would like to know from 
the Government what exactly is the new 
electronic policy and what are the different 
industries which can come up immediately so 
that, of course, we may not be far behind the 
other developing countries. 

SHRI K. R. NARAYANAN: Well, there is 
the  U.P. State Electronics Deve- 

lopment Corporation which has been doing 
very well. Uptron is manufacturing colour TY 
tubes and as I read out in the list, many of the 
industrial projects in U.P. belong to the 
Uptron system. I have no doubt that the State 
Electronics Corporation can do tremendous 
lot. In fact I think the primary responsibility 
should go to the State itself and the private 
sector in the State far the development of an 
industry like electronics where there is a great 
scope for initiative from the State and from 
the private sector. The Centre, of course, 
would be willing to give technological and 
other types of help for the development of 
such - industries. And if there are any major 
industries calling for assistance,  we  will  
certainly  consider  it. 

Privatisation   of   Defence   Production 

*262. SHRIMATI KANAK MUKHER-
JEE : Will the Minister of DEFENCE be 
pleased to state : 

(a) whether it is a fact that a part of the 
defence production is being handed over to 
the private sector; and 

(b) if so, what are the details thereof and 
the reasons therefor ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRO-
DUCTION AND SUPPLIES IN THE 
MINISTRY OF DEFENCE (SHRI SHIVRAJ 
PATIL); (a) and (b) A Statement is laid on the 
Table of the House. 

Statement 

The policy of the Government is to make 
optimum use of the national industrial infra-
structure. In conformity with this  policy, it  is 
the endeavour of Government to exploit to the 
extent feasible the available resources in the 
civil sector industry comprising the private 
sector and the public sector and to set up new 
capacities in the Defence sector if such capa-
city does not exist in the civil sector except in 
the case of lethal and sensitive equipments the 
production of which will be confined to the  
Defence sector. 

In consonance with this policy, some low 
technology and low value added items have 
been identified for off-loading from the 
Ordnance Factories to the civil sector in a 
phased manner with a view to opti- 
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mising the utilisation of the existing capa-
cities and skills in the Ordnance Factories 
towards production of sophisticated items. 
Government have ensured that there will be 
no retrenchment in the Ordnance Factories as 
a consequence of such offloading. 

SHRIMATI KANAK MUKHERJEE: 
Madam, from the reply of the Hon. Mi 
nister it seems that the Government has 
admitted that it has opened the scope of 
defence production to the private sector 
It is stated that low technology and low 
value added items have been identified for 
off-loading from the ordnance factories to 
the civil sector in a phased manner etc. So, 
in the name of modernisation and low 
technology, the Government has decided 
to off-load a large number of items of ma 
nufacture to the private sector and thereby 
open entery to contractors, middlemen and 
even to foreign agents. Madam, a shift in 
the economic policy of the Government 
from public sector to private sector  is 
dangersous. In respect of defence, it is 
most dangerous. Now, at present, we 
are passing through a very critical situa 
tion. We are also aware of the imperia 
listic conspiracy headed by the U.S. and 
its intervention in the sub-continent, in 
the Indian Ocean and in the Mid 
dle East and the internal reac 
tion is out to destabilise our country. 
Also, the defence outlay has jumped ten 
times during the last two decades from Rs. 
1200 crores in 1970-71 to 12512 crores in 
1987-88  ___ (Interruptions). 

THE DEPUTY CHAIRMAN: Put your 
question,  please. 

SHRIMATI   KANAK    MUKHERJEE: 
So,* as a sovereign country, we have to be 
more and more free from financial  and 
technological dependence on      imperialists 
countries  and  we  should  be  more and more 
self-reliant and should strengthen our own 
indigenous defence production. In this context, 
I would like to ask this question. Is it a fact 
that a target has    been    set that 45 per   cent 
of the defence production is to be for the 
private sector? Secondly, is. it  a fact that 
technological know-how is being 
indiscriminately purchased    from outside 
while our own indigenous R&D 

is igonred and on the other hand, prototypes 
developed by the defence R & D are given out in 
the private sector? 

SHRI SHIVRAJ  PATIL:  I would not . like to 
enter into politics and  polemics. I would like to 
say that   the aim and objective which we    want  
to  achieve      in the country is really self        
reliance. We would like to achieve this objective 
by developing our capacities and capabilities in 
the public sector as well as in the civil sector.    If 
we want really to be self-reliant and wo do not 
want to import the items and the   equipment     
required by the Defence forces from outside the 
country, it would be necessary for us to make use 
of    the capacities and the capabilities which     
are existing in the nation.      As I said,     the 
policy followed by the   Government     of India 
and in the Ministry of Defence     is to see that 
the low technology items such as . belts,  buckles 
shoe-laces;   underwears; banians and things like 
that for which there is a capacity and     capability 
in the civil sector  are  produced in  the civil  
sector. And  civil  sector  includes  private  
sector; cooperative sector, joint    sector,    
Central Government public sector units, State 
Gov. vernments public sector units. If the capa. 
city and capability are existing there     we would 
like to use those capacities and those capabilities 
for making these things     and for other things 
also.      And the    savings which  we  would be  
doing in  this  area, The savings which we will be 
doing in ex-     tending     this      area, would      
be      utilised     for     establishing     capacities 
an,} capabilities    in    areas      in    which ad 
vanced technology, sophisticated technology, is 
used and thus every scarce penny which is 
available eveery scarce pie which is available 
with us will be utilised for establishing  
capacities  and   capabilitits  for generating 
employment potential ind for generating a 
situation in which self-relian-  ce   will really be 
possible for us. 

SHRIMATI   KANAK    MUKHERJEE: 
He has talked about utilisation of the exist. ing 
capacity.  May I ask the honourable Minister 
whether it is true that large number of existing 
machines are lying unutilis-sed and underutilised 
while orders for se-veral componnts have been 
placed on the private sector?   Is it a fact or not?     
Is 
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it also true that projects for manufacturing 
different Defence items such as the shells or 
155 mm projectiles for the recently pro-oured 
Bofors guns have been earmarked for 
Muradnagar factory but later these  have been 
shifted to a private firm and only one unit is 
functioning in the factory? The factory em-
ployees need work but the order is shifted to a 
private firm. Is it a fact? 

SHRI SHIVRAJ PATIL: I have explained the 
policy, the direction, which the Department 
and the Ministry are following. If there are 
individual cases, I would need a separate 
notice. If the information is passed on to me, I 
would certainly examine it. But I would like 
to say that in Defence production units there 
are areas where we have more than enough 
orders and when we have more than enough 
or- 
 ders it is not possible for us to establish the 
capacities immediately within a short time. In 
such cases sometimes we do take assistance 
from outside. But there are certain areas where 
enough orders are not available and even 
thoughi we are having machines, even though 
we are having capacities, it is not possible for 
us because of the lack of orders to use those 
machines and those capacities. But the 
situation is not always the same. The situation 
changes. Sometimes in some areas we have 
enough orders; in some areas we may not have 
enough orders. So the situation keeps 
changing.      So it will not be correct to ge- 
 neralise and say that the machines are not 

being utilised and that we are taking things 
from outside. 

SHRI JAGESH DESAI: As regards the 
 policy     of the Government       in       the 
Defence sectors,        I        completely 

agree       with   the     Governmentbe- 
cause we cannot play with our Defence.  But at 
the same time I remember a casein the Second 
World War where. a locomotive  factory  was  
converted  into  an  ordnance factory.    I 
would like to know from the Government 
whether a study has been   made of our public 
sector undertaking whether they are capable of 
producing Defence goodat short notice. I have 
had several discussions with the top 
management     of some of the public sector 
undertakings and 

I have come to the conclusion that we must 
have a cell in the Defence Ministry to find out 
which public sector industry can produce goods 
for the Defence sector so that, at the time of 
emergency, immediately these industries can be 
switched over for Defence production. I would 
like to-know whether such a study hag been 
done and, if it has not been made, whether the 
Central Government would do such a study so 
that they can find out which public sector 
industries can be utilised for Defence pro-
duction. I know that there are certain industries 
though I do not want to name them in public 
interest. Som© such study should be made so 
that such units can produce Defence hardware. 
The other point is that a cell should be 
established where such a study can be 
undertaken by the De. fence Department. 

SHRI SHIVRAJ PATIL: Sir, we do know 
that there are private industries and industries 
in the public sector which can help the Defence 
Production units to increase their capacities to 
produce the equipment and goods required by 
the Defence forces. We do have some idea as to 
which public sector industries which are not 
with the Ministry are in a position to help us. 
We do have a certain idea as to which kind of 
private sector industries can help us and, to 
some extent. Some studies have been done in 
this respect. But I would not say that the entire 
gamut has been examined and' we have come to 
a scientific and very exact conclusion as such. 
This matter is being examined and we would 
rather like to have more and more information 
on this. 

One more point which is relevant in this 
respect is that it depends also on the type of 
equipment we have to produce, it depends on 
the type of techonology that is required and it 
depends also on the demands of the Defence 
forces and this situation is going to change 
every now and then and in the light of this we 
will have to have some exact idea as to how we 
will be able to 'use the private sector? civil 
sector and the Defence sector also. And, Sir, 
the suggestion is good and we welcome that 
suggestion. We are already working on that and 
we will work on it more vigoro-usly, 
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THE DEPUTY CHAIRMAN: Yes, Mr. 
Dipen Ghosh. 

SHRI DIPEN GHOSH; Madam, first of all,  I 
should point out that the question was whether 
it is a fact that a part of the Defence production 
is being handed over to the private sector and, 
if so, what the details are and     what the 
reasons therefor are.    The Minister was 
expected to come here adequately equipped 
with the information, specific information, 
because the details were wanted.    So, he took 
recourse to the usual plea that a separate  
notice would be required when my colleague 
wanted to get an answer to a question in res-
pect  of a particular item of production. 
However, I have gone through the reply. The 
main tone of the reply is that, first of all,   if 
there is any unused capacity already that   has 
to be used first and if there was any capacity in 
the public sector, then alone it   would     be 
handed over to the private Bector to utilise the 
maximum capacity, indigenous capacity, of 
production for     the production of such items. 
The second point was that even in such cases 
or in certain oases where low technology or 
other things are involved,     in order to 
optimise     the utilisation     of     the     
existing     capacity some   diversion  may  be     
necessary   and some new direction may have 
to be given to the existing method of 
production in the  Government factories.     
Taking     the cue from this reply, Madam, I 
would like to draw the attention of the 
honourable Minister to one thing. 

There is a riflle factory in Ishapur in West 
Bengal and that factory produces or 
manufactures, since long or since the British 
d'ays, firearms—not underwears as you were 
saying—rifles, pistols, etc., That factory had 
developer a new type of rifle and it was given 
a trial also. And, after the trial, it was 
approved also. But, after this, the Ishapur Rifle 
Factory has not yet been asked to go in for 
production of this rifle and instead, it is 
being'imported. So, the first part of my 
question is whether the Ishapur Rifle Factory 
had developed a new rifle and has sucess-fully 
experimented and whether it is also a fact that 
instead of allowing the Ishapur Rifle Factory 
to produce these guns, they 

are importing these guns. Part 2, similar- ly, 
T-72 armaments it is also not under-we'ars—
are being manufactured at Jabal-pore at one 
of the ordnance factories with: Russian 
collaboration. And now, very recently.  .   . 

THE DEPUTY CHAIRMAN; Put your 
question now. 

SHRI DIPEN GHOSH: That factory was 
asked to stop that production and hand over 
that production to the private sector. It is a 
fact? Thank you,' Madam. 

SHRI SHIVRAJ PATIL; Madam, I have 
explained in what areas we are taking the 
help of the civil sector, and while explaining 
this I have said that in low technology 
nology and  low value added items we are 
trying to take the assistance from the civil 
sector. I have all the details with me, and I 
can give the details. 

SHRI DIPEN GHOSH: I have raised two 
specific questions. One is the special type of 
rifles...   {Interruptions). 

SHRI SHIVRAJ PATIL; The items , 
which are given to the private, sector 'are  
examined by us and we have these items 
which are offloaded to the private sector. 
Now, let us be clear that when production is 
handed over to the private sector, we have 
not transferred any defence sector unit to the 
private sector, nor have we allowed equity 
participation in the defence sector. But we 
have given small items, and the names of the 
items are with me. There are 700 small 
items which we have earmarked to" be given 
to them, and those items are really very low 
technology items. 

Now, as far as these two specific ques-
tions put by the hon. Member are concerned, 
we have a rifle given to us produced by our 
laboratories, and we are trying to establish 
the production capacity and we are trying to 
produce them. But let us understand that 
even to produce the rifle we need a lot of 
investment. The investment goes into some 
hundred crores; Rs. 300—-400 crores are 
required for producing these rifles also. And 
we have not given it up. Now, we have to 
examine it. And the rifle has been accepted 
by the users, that is, our Defence forces, and 
we are (Slinking of putting up a factory for 
producing them. But until    the 
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time we produce this rifle what do we do? Do 
we deny the riflts to our forces? We have not 
imported these from outside. We are 
producing all kinds of rifles and giving them 
to them. But supposing this situation arises, 
then in the intermediate period what do we 
do? Do we get it or not? This is the question. 
But I can assure the hon. Member that the 
new rifle we are thinking of producing in the 
country by investing the amount of money 
which goes into Rs. 200—300 crores. This is 
the kind of investment required. I can tell you 
that the armament which is required by T-72 
tanks is being produced by us in the country. 
And this is being produced by the Defence 
Ordnance Production Unit, and we are not 
trying to get it from outside. If it becomes 
necessary, we will get it from outside. In 
Medak factory we are investing Rs. 500 
crores. But we are not in a position to produce 
all that is required. If we want to produce 
everything may be Rs. 500 crores more would 
'be required for this purpose. And the same is 
the case with T-72 tank also where We have 
invested Rs. 400—500 crores in establishing 
that. Now, when we are off loading from low 
technology area, we are investing in high 
technology area. The demand which has come 
from the Ordnance factories for the new unit, 
is in the vicinity of Rs. 6000 crores. Where 
will the money come from? We are trying to 
find the money and utilise this also and we are 
trying to increase our capacity and capability 
in high technology areas where we shall be 
self-reliant and not rely on others. 

SHRI DIPEN GHOSH: He has said that 
the G-72 armaments are being manufactured 
in Government factory at Jabal-jnrr under 
Russia collaboration. Is it fact that very 
recently that factory has been asked not to 
continue with the production and instead it is 
being proposed to be  produced in the private 
sector? 

SHRI SHIVRAJ PATIL: It is not correct.     
(Interruptions) 

SHRI GURUDAS DAS GUPTA: The 
Minister is interested in telling us about 
the production of undergarments. We 
are interested in knowing whether he is 
undervaluing the national security and 
self-reliance.        

THE DEPUTY CHAIRMAN: Please ask 
your question. 

SHRI GURUDAS DAS GUPTA: He 
was use to telling us that India does not 
have the money to invest 5000 crores or 
7000 crores or 100,000 crores of rupees. 
But I should bring to his notice that it 
does not require any large investments. I 
am talking about the Kashipur Gun shell 
factory, The Kashipur Gun shell fac 
tory is capable of producing fuses and 
timers for the production of shells and 
mortars to be fired by our field guns in 
cluding the Howitzer. The Kashipur 
Gun shell factory has all the machinery 
which is necessary for production. There 
is a list of it. All types of machinery 
is there in the Kashipur Gun Shell factory,. 
Therefore, it is not a question of scarcity 
of funds. Everything is there is to produce 
this. Even then Kashipur Gun Shell fac 
tory is not being allowed to produce these 
items. In view of this, I would like the 
Minister to let me      know whether 
he is aware that "the machinery of Kashipur 
Gun Shell factory is lying unutilised. We are 
giving orders to somebody else and keeping 
our own production capacity under-utilised. 
This is Part (a). 

In Part (b), I would like to know cate-
gorically whether the shell for the Bofors gun 
is being allowed to be produced, by private 
manufacturers knowing full-well that it can 
be produced by us, it should be produced by 
us and it is a national security hazard. The 
Minister. should let us know whether the 
shell$ for Bofors guns are being allowed to be 
produced by private manufacturers. 

SHRI SHIVRAJ PATIL: Madam, then are 
two trends. According to one trend the 
skilled workers and the managemen should 
get riveted to obsolete technolo gies and old 
technologies and should keen on producing 
the things which couli be produced by 
anybody. There is second trend according to 
which we woul like to give to our defence 
productio units the capability to produce the 
equii ment which is used in aeronautical 
indus try or in the shipping industry or in to 
industry which produces tanks and so 
histicated guns, missiles and radars.     
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this area, we shall have to invest more. We 
shall have to create more capacities and more 
capabilities. We shall have to pay more 
attention to this area. This is the trend which 
we are following. At the same time, we are 
taking precautions to see that nobody is 
retrenched and that everybody is kept in the 
factory. 

SHRI GURUDAS DAS GUPTA: I asked a 
pointed question. This is a question of 
underutilisation of capacity. I want to know 
whether the- production capacity of the 
Kashipur Gun Shell factory is left unutilised. 

SHRI SHIVRAJ PATIL: I have not 
finished and sat down. Why are you getting 
up? I am coming to that point. I am answering 
the first part of your question. I will answer 
the second part and the third part of your 
question. Wherever there is capacity, our 
policy is to utilise it. I am informed by my 
ofrlce that in the case of Kashipur factory, the 
capacity which is available is utilised.' Now if 
what you say is correct, I will get it examined. 
If it is not correct, we shall take corrective 
steps. As far as my information goes, the 
capacity in the Kashipur factory is being 
utilised. 

SHRI DIPEN GHOSH: The list has been 
supplied to the Chairman, Ordnance 
Factories. It is a list of the machines which 
have been purchased and which are not being 
utilised. 

SHRI SHIVRAJ PATIL: Madam, I cannot 
go on answering questions like this. 

THE DEPUTY CHAIRMAN: He has 
already said that he will find out what the 
position is. 

SHRI GURUDAS DAS GUPTA: Bofors 
shells. 

SHRI SHIVRAJ PATIL: Well, if he is not 
interested in getting the reply but just making 
out a point, it is a different issue. As far as the 
Bofors gun and the Bofors ammunition is 
concerned, the paper is on the table of the 
concerned officers and the concerned 
authorities in the Minis'try. We shall have to 
take a decision on that. Now,  ovr policy is   
going to be to use 

the capacity which is available in the different 
Defence production' units to the maximum 
possible extent, to use the capacity which is 
available in other public sector units also to 
the maximum possible extent, and to use the 
capacity in other sectors also, private sector 
also to the maximum possible extent. And you 
can rest assured  that by following this policy, 
we will be more self-reliant. 

SHRI SURESH KALMADI: Madam, my 
question is just an extension of what Mr. 
Jagesh Dssai mentioned. I would only like to 
know whether in the case of these low priority 
items, low technology items which we are off-
loading to the private sector which is a very 
good thing, We are taking an undertaking from 
them. Suppose these civilian firms which are 
making 80 per cent civilian items and 20 per 
cent Defence items in war time, would these 
particular civilian sector firms switch over to 
100 per cent production of those particular 
Defence goods? Do We take an undertaking 
from the civilian firms? 

SHRI SHIVRAJ PATIL: Madam,    this is   a 
very, very complex question and it has to be 
very carefully handled.   When I. say that the 
low technology items should be allowed to be 
produced in the private sector, we shall have to 
be very careful. What is the low technology 
item?    It   is a comparative term also.    Now 
compare the small guns with missiles.  The 
missiles will  certainly  be    high technology 
items. But,  are we going to allow the rifles to 
be produced in a private sector?   What is going  
to be  its     effect  on the  law  and order 
situation in the country itself?   How are we 
going to protect our interests? All these issues 
bave to be examined.   There may he some high 
technology areas.- Suppose a   big gun of 155 
m.m. has to be manufactured.     And  if some 
items    are taken from  the  private sector,  the 
equipment may not only be misused but it can 
also  go  against the  law  and   order  problem.     
And  the  third problem  which    is involved is 
how do we ensure an assured    -supply  that   • 
we  need in  the time-frame which is acceptable 
to us?   Are we going to get the  quality of the 
items which    is required?    All  these  aspects 
have to be very carefully gone into, and we 
shall have 



17 Oral Answers [ 12 MAY, 1988 ] to Questions 18 

to take a, total picture of not only the Defence 
Forces but also of the economy of the country, 
the technological level, its impact on the law 
and order situation, its impact On other 
industries also, and then We have to formulate 
a'policy. And that we are doing. We do have 
our norms. We do have our policies and within 
the framework of those policies, these things 
are being done. As far as guarantee is 
concerned, we try to take an assurance. 
Sometimes we try to get a clause in the -
contract also to see that the supply is continued 
and not discontinued. 

SHRI A G. KULKARNI: He has asked 
something else. 

SHRI SHIVRAJ PATIL: Let me know. 
About guarantee, t have said. 

THE. DEPUTY CHAIRMAN: I request the 
Members that while putting the suppie-
mentaries, they should be very brief, and the 
Minister also should be very brief. 
{Interruptions)   I am advising both. 

PROF.    C. LAKSHMANNA:     Madam 
Deputy Chairman,  when we  say Defence 
sector, I do understand that Defence sector will 
not include items like underwears and banians.     
And if the Defence sector factories have been 
producing them, under no  stretch of  
imagination,  they  can    be considered as 
goods of importance for defence.    Therefore, 
what is being stated by , the Minister is a very 
important thing that there is   a departure in the 
policy,    that some items which are considered 
to be low technology and low value added are 
being excluded from the Defence sector. There-
fore,  I   would  like to  know  as  to what are 
those specific    Defence items    in the Defence 
sector which have been considered as low 
technology and low value-added and which  
have  been  excluded from  the    so-called 
Defence  sector making them available  for     
the  private  sector.     Secondly, will  they  
come  out  with   a  White   Paper because    it    
is   a major  policy  departure from what has so 
far been the policy of this Government and this 
country that defence sector  and core sector 
shall be within the piecinets of the Government    
and that will  not be permitted either in    the 
private  sector     or the joint sector.    But there 
is a departure now... 

THE DEPUTY CHAIRMAN: Put your 
supplementary. 

PROF. C. LAKSHMANNA: Therefore, in 
view of this will the Minister, especially the 
Prime Minister come forward with a policy 
statement, a white paper, on the departures 
that are. being made in the defence policy and 
defence production also? 

SHRI SHIVRAJ PATIL: Madam, this is a 
very omnibus question and if I answer it 
succinctly I will be accused of not having 
answered the question. I have-a list of the 
items which can be given to the private sector 
and it will not be necessary for me to read out 
the entire list.   I can pass it on to the hon. 
Member. 

THE DEPUTY. CHAIRMAN: Please do it. 

SHRI SHIVRAJ PATIL: There are things 
like mosquito nets and similar other things 
like that. (Interruptions). The second thing, 
Madam, as far as the policy of the 
Government of India is concerned, let us be 
very clear in our minds that there is no 
deviation. There is improvement on the 
policy. There is no deviation. In the olden 
days also even to make a tank, the wheels 
were coming from the private sectors There is 
no deviation in the policy.    There is an 
improvement. 
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*263. (The questioner (Shri V Naraya-
nasamy) was absent. For answer, vide col. 
26   infra). 

Emergent plan for atomic power    plants 

*264. SHRI KAPIL VERMA:t 
SHRIMATI VEENA VERMA: 

Will the PRIME MINISTER be pleased to 
state: 

(a) whether it is a fact that he has recently 
ordered the preparation of an emergent plan 
for every nuclear power station and if so, what 
action has been taken in this regard: 

(b) whether it is a fact that a mock 
exercise of a nuclear accident at Kalpak- 

 kam Atomic Power Station near Madras was 
organised on the 30th March 1988. if   so, 
whether it was successful; and 

(c) what other precautions have "been 
taken in this regard to cope with Cherno 
byl type nuclear accidents? 

T Thc question was actually asked on the 
floor of the House by Shri Kapil Verma. 

SHRI A. G. KULKARNI: The House is 
already bored now. Let this be taken up in the 
next session. 

THE DEPUTY CHAIRMAN:  Let him 
mention a few of them. 


